
127 House of the people NOVEMBER 4, 1976 (Extension of Duration) 128 

HOUSE OF THE PEOPLE (EXTEN-
TION OF DURATION) AMEND-
. MENT BILL 

THE MINISTER OF LAW, JUST-
ICE AND COMPANY AFFAmS 
(SHRI H. R. GOKHALE): Sir, I 
beg to move: 

''That the Bill to provide for the 
further extension of the -duration 
of the present HOuse of tlie People, 
be taken into consideration." 

Last week when I made a statement 
in the House I had taken the House 
into confidence and said that it was 
Government's intention to Dring a 
Bill for the extension of the dura-
tion of the House in this Session. When 
I had spoken on a similar' Bill Illst 
year I had given the reasons as to 
why at that time an extension of the 
duratiOn for one year was necessary. 
Most of the reasons which I had men-
tioned then do hold valid even today 
but before I go into those reasons 
'1 would like to mention generally 
with regard to the situation that we 
find in the country today after the 
promulgation of the Emergency 
about sixteen months ago. 

Sir, We have definitely seen that 
i'l many fields-particularly in the 
economic field there hll/l been a great-
er achievement and in the adminis-
tratiVe set-up too in the desire to im-
plement these objectives there has 
been more ·discipline. I have said 
that there have beerr impre~ve for-
~gn exchange earnings, unpreced-
ented growth in our gross national 
product, Control of the inflationary 
trends and our economy has attained 
a certain measure of stability and 
capacity for sustained growth. These 
things I am mentioning now because 
this is just the time when we cannot 
afford to be complacent. When we 
have seen that there are in some 
fields definH, gains of emergency 
it become~ . the more important 
that w. not become complacent 
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and see that the possibility of 
achiemc greater stability in 
these matters is obtained and 
it is necessary, therefore, that the 
atmosphere wflich is created by the 
Emergency which has led to these 
results is further helpful in the imme-
diate future. But that is not to say 
that the conditions which necessitated 
the extens!.on of the HoUSe last year 
do not exist. In fact, all these ele-
ments which had suddenly activised 
against all democratic institutions and 
the functioning of democracy and 
have been using v101ence and other 
anti-democratic, disruptive methods, 
are still there and it is not right to 
think that they are not active. Most 
of them are still active. It is quite 
conceivable that these elements who 
have been behaving in this way if not 
kept under curb, as they have been 
kept, to a certain extent, under con-
trol till now, will again flare up and 
create a situation which will put the 
whole clock baCk both in respect of 
OUr economic measures and also in 
respect of our other things which 
were sought to be achieved in the 
course of the emergency. 

We know that here, for example, 
suddenly tnere is a spurt of activlty, 
particularly by people operating from 
abroad, Indians operating from ab-
road. New organisations have come-
up and they have shown a sudden 
interest in favour of what they call 
democracy in India. Some of them 
are really fugitives from the law. 
They have run away from the coun-
try. Reference was made to this by 
one hon. member on the other side 
in the course of the discussion on 
the Constitution Amendment Bill. It 
is necessary to see how all these 
elements whiCh operate frOm other 
countries have suddenly become ac-
tive and have suddenly begun pro-
paganda against what is being done 
here and to propagate for democracy 
-as if the urge fOr democracy has 
now suddenly shifted from this coun-
try to, say, America or other coun-
tries. 
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Now this is somewhat significant, 
becaus~ the way in which some of 
these elements are functioning in 
India with the support of some of 
these elements who are operating 
from abroad is an indication of how 
the whole thing is resulting in a 
ituation where we cannot certainly 

afford to be complacent. 

We know that some political par-
ties who have been talking very 
loudly about democracy and the need 
for elections have, at any rate, not 
done anything to condemn these anti-
national activities which have tended 
to lead to violence and disruption. 
They have not done so. They have 
only 1ndulged in tal! talk about de-
mocracy and the need for elections 
and so on and so forth. It cann'ot fit 
into their mouth to say when they 
want democracy that they will tole-
rate these activities which- have been 
going on, which are clearly anti-de-
I mocratic and subvers'ive while it en-
'abies them to keep silent on this in 
a way lending tacit support to all 
these activities of these subversive 

ielements. 

If we take these things into ac-
count, ~t is not proper to consider 
whether elections should be held or 

'not merely on the ground whether 
we will win Or lose the elections. As 
J said the other day, if at all that 
was the consideration, probably the 
Congress Party would have thought 
this the best time to go to the polls. 
But when we consider these matters, 
it Is not really the interest of a poli-
tical party which is predominant, 
particulaly in an emergency when a 
situation of this type exists; what is 
1roportant is the larger interests of 
the country. If the larger interests 
of the country demand that going to 

: the polls in such a situation will be 
harmful, is not desirable not only 

I for the country but in the long-term 
'interests of democracy itself, then 
'it Is desirable that we should sacri-
fice our immediate gains which we 
might get by way of elections by 

getting a majority in the House and 
so on and sO forth. 

Therefore, it is wrong to say, as 
some people have been saying, when 
they were talking the other day that 
the Congress Party is now not will-
ing to go to the polls or is hesitating 
to go to the polls because they will 
not win. On the 'Other hand, as I 
have stated that if that were the 
consideration, and if the situation 
had not been emergent, probably this 
was the time when the Congress 
Party could very willingly, speedily 
have gone to the polls and come back 
with a thumping majority as large, 
if not larger than what it is today 
(Interruptions) . Therefore, it is com-
pletely irrelevant to say tl1at 'you 
will lose election; therefore, you are 
not going' or 'you will win and there-
fore you are going'. That is not the 
consideration whiCh should be im-
portant in deciding a major thing 
whether or not in the interest of the 
country, of the nation and of Its peo-
ple it is right to hold elections now. 

Moreover, it is welI known that 
elections in a big country like India 
where the organisation is very big, 
where large numbers of people have 
to gO to the polls and where a large 
amount of expenditure is also involv-
ed, alI these, of course, are part of 
democracy and the people of the 
country have to do it when the elec-
tions are held, but such forces can 
be release::! in an election-that is 
the legitimate fear-which are sub-
versive, wblch will agam surface. It 
may be that that is not the right 
thing to do at this moment. 

SHRI S. A. SHAMIM (Srinagar): 
Therefore, you wilI never have elec-
tions, (Interruptions) 

17 hrs. 

SHRI H. R. GOKHALE: I do not 
know whether it Is logic at all, be-
cause If you don't go td the electioml 
now, by what test of logic does it 
follow that we will not go to election 
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next year? Therefore, it is a matter 
~here when time comes, we objec-
tively see the conditions. But the 
point is that ShIi Shamim cannot rush 
to that conclusion, apart from merely 
intervening when I am speaking. It 
helps nobody and it is not in conso-
nance with logic at all. Shri Sham1m 
makes so many statements and some-
times creates so many scenes also in 
the House as we saw the other day. 
So, all these thing had already been 
mentioned by me last year, that is, 
with. reference to the Emergency, 
partIcularly, with reference to the 
operation of these elements which 
had created an atmosphere of dis-
order in this country and which was 
curbed merely by an effective step 
taken at the appropriate time. If these 
steps are not continued and we do 
not stop the elements of disorder 
from recurring, then we will go back 
aga1n to square one. All these things 
will be putting the clock back again 
and will mean losing of the gains of 
the Emergency. There is a lot still 
to be done. It is not as if everything 
has been achieved. I only ment10ned 
a few things. There are many more 
things to be done. There was a good 
atmosphere and a sense of discipline 
prevailed. But it has now slackened. 
But it does not mean that we should 
not look further into this and see 
that the good atmosphere is restored. 
But the point is that in a condition 
where elections will not only not 
support the furtherance of the demo-
cracy but it will create an atmos-
phere which will lead to subversion 
and will lead to the growing of 
these subversive and anti-dem~cratlc 
forces, 'is it right or is it not right to 
hold elections at this time? And to' 
me, it appears that it is not right to 
do so because if the election is held. 
immediately all these d1sruptive and 
anti-democratic forces will come un 
again to the surface and We may b~ 
again where. we were. These are the 
main things which I wanted to men-
tion at thiB stage. I wm deal with 
tbiI mom. if necessary. after I hear 

the debate and I again categorically 
repeat that it is not that the Govern-
ment is shirking from going by the 
democratic path, at least not that 
Government has abandoned the policy 
of following the democratic method 
of obtaining the verdict Of the people. 
It will be going for elections when 
the appropriate time comes and at 
that time U will certainly hold elec-
tions. But this is not the time now. 

MR. CHAIRMAN: Motion moved: 

"That the Bill to provide for the 
further extension of the duration 
of the present House of the People, 
be taken into considerat1on. " 

Shri Jharkhande Rai, may I know 
whether you are moving your amend-
ment? 

SHRI JHARKHANDE RAI (GhosiJ: 
Yes, Sir. I am moving it. 

beg to move: 

"That the Bill be circulated for 
the purpose of elic1ting opinion 
thereon by the 3rd February, 
1977." (1) 

SHRI SAMAR MUKHERJEE (How-
rah): Mr. Chairman, Sir, the speech 
made by the Law Minister clearly 
proves that the reasons behind the 
Emergency is to suppress all demo-
cratic rights. by resort to draconian 
measureS. And all these things are 
related to the econnmic necessHy. 
Sir, yesterday, I said that for the 
big monopolists and the multi-na-
tlonal corporations, this is the most 
favourable condition. The are now 
telling them openly and you are 
going to hear their voice here on the 
floor of the House. Why? Because 
they are getting protection at the 
cost of the workers. Workers are 
thrown out of the factories. One 
worker is being forced to pro-
duce double or treble the quanUty. 
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The management has declared that 
two-thirds of the workers are sur-
plus because the total production is 
be1ng done by one-third. You raised 
the slogan tbat by increasing produ"-
tion, you will solve tlie unemploy-
ment problem. But here by increas-
ing production you are increasing 
unemployment. This is the fact and 
reality. Factones after factories are 
being closed. I am talking about the 
economy, which is related to the 
emergency. You have to understand 
the very character of the economy 
you are defending. Jute mills after 
jute mills are being closed. Already 
80,000 workers in the jute mills have 
been declared surplus. They are 
bad!iwalas. 

17.06 hrs. 

[SHRI BHAGWAT JHA AzAD in the ChaiT] 
What is the result? In the ind'lStrial 

field, there is chaos. Even a few day. 
ago, in the conference of State Labour 
Ministers, the Union Labour Minister 
openly stated that there are more 
locY')uts, more layoffs and more 
attacks On the working class. It has 
appeared in the newspapers. Th1s is 
the atmosphere which the capitalists 
and monopolists want. You are act-
ing as their instrument. What is the 
result? Only day before ye~terday, 

Mr. Ramavatar Shastri said that 
prices are rtsing. Immediately Mr. 
Bibhuti Mishra said, "My experience 
is that the peasantry are not getting 

, adequate price." I said at that time, 
both are correct. The peasantry have 
given more production, but they are 

I' getrtng no price. In this very House 
members have said that producers 
who have produced more are getting 

I price of their products less than 50 
per cent of their cost of production. 
t.bat is why producers are not gain-
ing by the emergency. Mr. Ramavatar 
Shastri said, "My wife goes to the 
u' arket every day to purchase th1ngs 

. and she knows how the prices are 
. increasing." He is correct. CO!18U-
mer. are payine more. To ..,hom 

, have the fruits of the emergency 
gone? Who is getting the benefits? 
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The middlemen, hoarders, landlords 
and capitalists get it because of the 
protecrton given by the government 
and because of the policy' of the go-
vernment. This is the class policy 
pursued by the government to defen1 
the vested interests. That is why you 
want to st8bili"e this emergency. 
What IS the economic cO:lsequence? 
If the peasantry lose their purchasing 
power, the internal market is bound 
to shrink. The peasantry are losing 
their purchasing power, because they 
do not get the proper price for their 
produce. If production in the cloth 
mnls increases and if purchasers lose 
their purchasing power, the stocks 
of cloth accumulate unsold. There 
develops a contradiction between the 
internal market and the sources of 
production. This is operating before 
our very eyes. That is why there 19 
accumulation of stocks. The only v. ay 
out which the iovernment is tbink-
ing of is export. But when ::"011 ex-
port there is competition in the ex-
ternal market and You have to .ell at 
a cheaper price relativelY. So, you 
lose. That is why the employers are 
wantinj! tax remissions and sub-
sidies and the government is giving 
them. Nearly Rs. 100 crores of tax 
remission has been granted to jute miH-
owners. Even then they were not gati3-
fled. They wanied that there should 
be cash subsidy; and for every tonne 
of jute goods, a cash subsidy is be-
ing provided, out of the money of the 
common man. This is happening in 
all other industries. The tendency is 
to reduce the cost of production, to 
be competitive in the outside mar-
ket; and the main necessity for re-
ducing the cost of production lies in 
bringing down" the wage scale of the 
workers first, and then th.. .price. 0# 
the raw materials. That is why the 
jute growers are getting low prices 
On raw jute; the jute mUI owners are 
gaining and the jute workers are 
thrown out of jobs and their income 
is reduced and their wage scale 
brought down. Th.. totality of the 
picture is that the internal purchas-
ing power and the internal market 
capacity are shdnking. The only 
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thing that is emerging out of this 
situation is the slogan for more elC-
ports. For effecting more exports, 
bigger and bigger concessions to the 
monopoly houses, and liberalhation 
of the old restrictions are all allowed. 
Concessions after concessions are be-
ing given to the big monopolists; not 
only national but also foreign mono-
polists and multi-national corpora-
tions. Emergency has provided the 
most favourable conditions necessary 
for them, because of the workers are 
thrown out of jobs, they will natu-
rally resist; you don't allow them to 
resist. If there is parliamentary 
democracy, at least the Fundamental 
Rights must be in operation. In 
that case the workers will at least 
have the right to express his opinion. 

. He will have the right to protest; 
he will have the :r!ght to form an 
organization. He will even have the 
right to strike. So you have deprived 
him of this fundamental right. That 
is why Emergency is necessary, in 
your opinion. When the villagers are 
exploited, you don't allow them to 
register any opposition, even by or-
ganizing a demon·stration. These 
thin&S had never happened in Indian 
life; but noW they are happening 
before our very eyes. We ,,-ork among 
the working claSses. We are a party 
of the proletariat. We are in the 
thick of it. The whole picture is very 
clear. This is the class basis which 
the Congress government is now de-
fending. But the most funny thing Is 
that when they are giv'lng concessions 
after concessions, and open conces-
sions to the big monopolists, they are 
incorporating the objective of socia-
lism Jon. the Preamble to the Consti-
tution, as 'if Indian socialism will be 
built liP by giving concessions to the 
manor olists, by suppressing the 
wqrkir g class mO"Jement and by 
suppressing the democratic move-
ment. Fortunately for them, people 
are still are alive to reality; but reali-
ty will be dawned. You cannot ex-
pect tlu.t people will remain dum-
founded. That Is why elections are 

provided. But you don't waut to have 
elections. You say that the atmosphere 
is not favourable. When You prepare 
for elections, all these forces will get 
at least some scope to express therr 
views, to raise their demands and at 
least to have the opportunity of pro-
testing against this type of brutal 
oppression and repression. You would 
not allow that protest. That is why 
all the monopoly circles are not in 
favour of elections at thIs stage. This 
in now an open talk. There is no-
thing to be hidden. You come to 
know much earlier that because Big 
Business was not interested in elec-
tions, there will be no elections thIs 
time. But you want to manoeuvrE' 
and give the people the impression that 
there will be an election. Only on 
the 23xd, August last, the Minister 
of State for Law said that there will 
be elections in the normal course. 
(Interruptions). We knew. The Law 
Minister also knew. You are bound 
by the forces which you are defend-
ing. You have lost the confidence of 
the masses. We are very much in-
terested in defending parliamentary 
democracy, because it would at least 
give the right to set up some organi-
zations. 

At least some trade union activity 
is allowed. We do not believe that in 
your parliamentary democracy socia-
lism will be established. No. Socialist 
democracy Is a far higher and diffe-
rent type of democracy, but we want 
parliamentary democracy because it 
will give scope to the workers who 
are thrown out of jobs at least to 
register some protest. Had 1t Leen 
normal times. there would have been 
a series of strikes ... 

SHRI SHAf.."'KERRAO SAVANT 
(Kolaba): That is what you want. 

SHRI sAMAR MUKHERJEE: ... 
becaUSe you want to tie them hand 
and foot and throw them at the feet 
of the capitalist employers, big busi-
ness, and that \s the biggest achieve-
ment whiCh Mr. Gokhale claims. 
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The economy is heeding towards a 
bigger crash, take it for granted, be-
caUge you cannot withstand competi-
!tion' in the export market from other 
: countries because in other capitalist 
countries' also the same crisis is being 
faced and they Bore also boosting the 
exports of their own industries. There 
is intense competition in the export 
market. Particularly in jute,we know 
all the details. BangIa Desh is cOm-
peting with West Bengal jute pro-
ducts. Other countries are also tak-
ing to jute. If China succeeds in the 
production of jute, your jute industry 
will completely collapse. In this way, 
you will have to face bigger and 
bigger competition in the e>..port 
market, and the internal market is 
shrinking because the purchasing po-
wer of the masses is going down. 

You are saying that you are giving 
priority to the directive principles. 

~
What are the directive principles? 

e of the directive principles is that 
the disparity between the rich and 
the poor should be reduced, but in 
'practice you are glvmg more conces-
sions to the big monopolists and 
:throwing the workers out of jobs. Is 
'this the way of redUCing the dispari-
ty? 

This is the phenomenon in alI the 
capitalist countries, and this is one of 
,the basic laws of capitalism which 
'is based on the motive of profit. If 
production is meant for profit this is 
the logical result. And pariiamen-
tary democracy is based on capital-
ism. It is so in England, Amerira, 

rance, everywhere. NowQere in the 
orId has there been socialism under 

a parliamentary democracy. 

In the past people were allowed to 
ast the'l.r votes freely because the 
uling classes were in: a position to 

normally influence the masses, but 
,now they haVe lost that basis. They 
are faced with a deepening crisis and 
the entire burden of the crisis they 
want to throw on the shoulders of 
the workers, the employees, the pea-
sants, the poor masses. That is why 
discontent with capitalist exploita-

tion is bound to grow, and the more 
the discontent grOW8, the more the 
ruling party loses its democratic cha-
racter, and they become more and 
more anti-democratic. This is the 
process, and this process is going on. 
And now yOU have come to stabilise 
the emergency and suppress parlia-
mentary democracy. 

Yesterday the Law Mmister said 
that a party like the Marxist Com-
munist party which believes in Marx-
ism should not talk of democracy 
because they dO not believe in demo-
cracy. Democracy is the monopoly 
of the ruling party here. Yes, we are 
a Marxist party. We believe in 
Marxism and Leninism. You know 
that socialism was first eslablished 
59 years ago in 1917 in Russia under 
the leadership of Lenin through the 
Proletarian Revolution which. is call-
ed the November Revolution. We are 
now in the midst of that month. From 
that Revolution there emerged a sys-
tem which is called the Sovi~t sys-
tem. (Interruptions) I want that trus 
debate must go on here so that the 
issues are made clear to the people. 
Once you have taken up socialism as 
your objective, you must know what 
is socialist democracy, what is socia-
list system, how SOCialism has been 
built up and how they' have abolish-
ed unemployment, poverty and ended 
the exploitation of man by man. 

SHRI SHANKERRAO SAVANTc 
What has that to do with the exten-
sion of the term of the Lok Sabha? 

SHRI SAMAR MUXHJ:RJEE: Yes-
terday, I have been told by the Law 
Minister that Communists do not be-
lieve in democracy. 

SImI H. R. GOKHALE: I did not 
say that. What I said yesterday he-
confesses today. 

SImI SAMAR MUKHERJEE. I 
would request you to consult the pro-
ceedings of yesterday. 

MR. CHAIRMAN: Let \lII'zpeak f()l'" 
today on this Bill, not talk p •• I'~ 
yesterday. 
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SHRI SAMAR MUKHERJEE: I 
am reading from Lenin, In the course 
of his reply to Kautsky where this 
type of questions were raised regard-
ing democracy in general or parl5a-
mentary democracy or there is no 
democracy under the system of .s0-
cialism, 'all these questions were dealt 
with by Lenin. Lenin is more autho-
ritative than me. I am quoting Le-
-n1n: 

"Under bourgeois democracy, the 
capitalists by thousands of trick-
which are more artful and effective, 
the more "pure" democracy is de-
veloped .... drive the people away 
from administrative work from 
freedom of the Press, freedom of 
assembly, etc." 

lilT f_l!..ftt f"l11 ('fr'ft~~) 
~rqfu ~, if ~'f ~ ~"O ;rIC" ~ 
'ifmm ~, ~ ifjf 'fTE"r * il1Gl1r ~ 
l1~Tit if ~) <Tn: 'f~ f~<r mit "1m 
~, 'liT.!" ~ <;,tl1 * ~ "tTa- ~, m 
m ilf~ 'f:r ~ .mr ~ 

lilT ~ ,"1 : ~ 11Tiifjf~ 
qrif * ~ ~~ '1ft ~i!1' ~
,,~ ffl ;il'f1;rq 

lilT flN~ftt f"l11 : ~ lJ) ~ 
:;rr~ ~, <'rf.t;;r iIT'l" ~ l1i~ ;r~ 
~ if;Ilf * r.ro; GfTa- ~---lI'6" ~ I 

SHRI SAMAR MUKHERJEE: 
'Further, quote: 

"The Soviet government is the 
first in the world (or strictly spea-
king, the second, because the Parls 
Commune began to do the same 
thing) to enlist the people, specifi-
cally the exploited people, in the 
work of administration. The work-
ing people are barred from partici-
pation in bourgeois parliaments 
(they never decide important ques-
tions under bourgeois democracy, 
which are decided by the stock ex-

change and the banks) by thou-
sands of obstacles, and the work-
ers know and feel, see and realise 
perfectly well that the bourgeois 
parliaments are institutions alien to 
them, instruments for the oppres-
sion of the workers by the bour-
geoiSie, institutions of a hostile 
class, of the exploiting minority .... 

The old bourgeois apparatus--the 
bureaucracy, the privileges of 
wealth, of bourgeois education, of 
SOCial connections, etc. (these real 
privileges are the more varied the 
more highly bourgeois cemo-
cracy is developed)-all this dis-
appears under the Soviet form of 
organisation. Freedom of the press 
ceases to be hypocrisy, oecause the 
printing-plants and stocks of paper 
Me tak",n "waY from -the bour-
geoisie." 

"The same thing applies to the 
best buildings, the palaces, the man-
sions and manor-houses. Soviet 
power took thousands upon thou· 
sands of these best buildings from 
the exploiters at one stroke, and in 
this way made the right of assembly 
-without which democracy is a 
fraud-a million times more uemo-
cratic for the people. , . , " 

! am not ~~ading the whole thing. 
This is Lenin's quotation: 

"Proletarian democracy is a mil-
lion times .nore den:ocratic than a"y 
bourgeois democracy· Soviet vower 
is a million times ~ore democratic 
than the most democratic bourgeois 
republic," 

This is the outlook of a Marxist in 
regard to democracy. In other socia-
list countries where socialism has been 
established like China, North Korea, 
Vietnam and Cuba- I have brought all 
literature-they are all completely 
different types of democracy. This is 
the direct democracy which is built up 
in a socialist country. This is Cuba's 
new Constitution; I am quoting from 
that: 
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"Another important fact in his 
opinion is that the draft constitution 
and the way in which it was sub.' 
mitted to the consideration of the 
population. reflect the reign in Cuba 
of true democracy, different from the 
so.called representative democracy." 

"Almost six million citizens de· 
bated if and made suggestions for 
changes before approving it. The 
draft was then carried to the Party 
Congress (December 17 to 22, 1975) 
which 3tudicd and approved it." 

"That is democracy. That is Cons· 
titutior: which cemes out of the [oeo. 
pie, is of the people and for the peo-
ple and genuinely responds to the 
interests of the people. It is not only 
in its contents but also the way in 
which it has been made that 11 ue 
democracy in our country is reflect-
ed." 

There is sociali~ democracy in a 
socialist country. That is called pro-
letarian democracy. and that demo· 
cracy is directly the rule of the people. 
That is why they say. in a socialist so-
ciety, the people are the real masters 
of the society. There are no capitalists 
to exploit the common people: there 
are no landlords to exploit the pea-
santry; there is no prOfiteering. You 
have taken your objective as socialism. 
and when yoU have taken 'socialism' 
as your objective, you should have the 
mind to learn from the socialist coun-
tries. When YOU say that the Marxists 
should not talk of democracy, this 
shows that yOu are still having the old 
bourgeois prejudice against the socia-
list society, and this anti·communism 
is still lingering in your mind. Or, out 
of sheer ignorance. you might have 
said this. My point is that Parliamen_ 

~ry democracy is still in existence in 
India, though in a gasping condition. 
We have to defend the dem'JCratic 
:rights of the people. Immediately, the 

l'Emergency must be withdrawn; imme-
diately all the'leaders who have been 
arrested must be set free, What the 
arguments given by the Law Minister 
\Illean is: You are counterpoisinll ceo-

Duration) Arndt. Bill 
nomic advancement of the country al,d 
democracy. That means, if there is-
democracy, there is no advancement; 
democracy is opposed to advancement. 
This is the counterpoising made by the 
Law Minister here. If that is the rosi. 
!ion then it shows that you have turn-
ed 'totally anti-democratic. It is a 
very great danger to our country. 

I want that this Bill must be with-
drawn and full preparations must be 
made for free and fair elections. Before 
tbat, the Emergency must be with· 
drawn because people must be given a 
chance to express their will. This is 
the meaning of democracy. People must 
be given a chance to express tbeir de-
sire on whiCh type of Government they 
want, whiCh system of administration 
they like, which type of society they 
want to build. In socialist countri .. s, 
there is the right to recall. The right 
to recall means that people are sover-
eign. people will decide whether a 
Member will remain in the House or 
not. So, this position must be seriou~ 
ly thought over. The policy which fhe 
Government is pursuing noW must he 
immediately stopped and ali arrested 
leaders must be released and censor 
must be withdrawn. Time should be 
given for free and fair elections so that 
people Can express their views freely. 
If you are not afraid of elections, why 
are you opposing these now? This only 
shOWs that psychologically yOU are very 
much afraid of the people's verdict. 

With these words, I oppose this Bill. 

SHRI C. M. STEPHEN (Muvattu-
pu,tha): Mr. Chairman, Sir, I am deep- ~ 
ly"'thankful to Shri Samar Mukherjee (, 
for the speech that he has made. This 
speech has relieved us of the necessity 
of explaining the justification for this 
Bill. The speech has eloquently told 
us why the EmHgency must be retain· 
ed, why the Bill must be passed and 
why the elections, that he Was speak-
ing of. should not be ordered imme-
diately. He has told us the political 
purpose of the Communist Marxist 
Party. In his view, the democracy thai 
We have today is a bourgeois demo-
cracy and t.otat, according to him, I!I 
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an instrument of oppression, and, 
therefore, it must be replaced by 
what he called a proletarian de-
mocracy. This line the Marxist Com-
munist Party has' been taking all 
along and that was one of the major 
factors, as far as I know, for the 
split in the Communist Party. 

We find a strange situation in India 
today. The people, I mean the political 
parties, are divided in two camps. We 
find certain parties are opposing the 
Emergency and they are the Jana 
Sangh, the R. S. S., the Anand 
Margis and the whole breed of 
them. You also find the Marxist 
Communist Party hobnobbing with 
them negotiating with them and 
comi';'g to some arrangement with 
them because the purpose is common. 
The ~urpose is to demolish what, ac-
cording to the Marxist Communist 
Party, is a bourgeois democracy, to de-
molish what, according to the Jana 
8angh and RSS band, is a secular so-
cialist democracy. They agree on (lne 
thing that this must be abolished. 'They 
bid with one another and day-dream 
that once the demolition takes place, 
the Marxist Communist Party would 
come to power. The reactionary forces 
also day..dream that the power can be 
taken over by them. This conspiracy 
started not today, not yesterday. This 
conspiracy had its full manifestations 
and blooming in what is known as 
'grand alliance' on the eve of elections 
in 1970. 

The Marxist Communist Party raised 
the absurd slogan of a third block, but 
they joined hands with the reactionary 
forces of princes and everybody. They 
demonstrated this attitude in Kerala 
when they were in power. When they 
took this policy rather too far, the 
United Front split and the Marxist 
Communist Party had to leave the 
power in Kerala. But they have not 
learnt the lesson, they are still carry· 
ing On their red book. Which Marxist 
in the country, which democrate in the 
country, which political student in the 
country has not read the Lenin's 
speeches. He has given an extract of 
It from out of the context. He has 

said that Lenin for all times to come 
has condemned what he terms as the 
~ourgeois dem~cracy. The poini is that 
they have not learnt the lession. The 
result is that the Marxist Communist 
Party today stands completely isolated 
from the international communist 
world. There is no communist country 
in the world to own Marxist Communist 
Party. Not China, not Soviet RUSSia, 
nObody, not even Albania is prepared 
to own you. Nobody is prepared to 
own you. Isolated completely from 
the international communism, isolated 
completely from the socialist "'ove-
ment of India, isolated completely 
from the democratic movements of 
India and having been taken as a child 
in the arms of the RSS, the J ana 5angh 
and the Anand Marg and with no polio 
tical salvation to look to, you are com-
ing to this Parliament 01 India and 
read out and tell us what the Parlia-
ment should do and what it should not 
do. Sir, 1, in my parliamentary 
career, have not seen anything more 
ridiculous than this. Should he not 
realise that we are political students? 
Should he not realise that we too have 
read something, we have also read the 
political literature of democracy the 
Marxist literature and Mao's litera· 
ture? We also have read something of 
that, As If he i. the whOle repositorY 
of the quintessence of all the 60 
volumes that Lenin wrote, he is com-
ing and reading it to us! Anyway that 
is a very irrelevant matter. 

The only reterant matter is: What is 
their strategy? He has declared their 
strategy and that is to demolish the 
bourgeois democracy. He comes here 
and asks yoU and all of us to go to the 
people. He speaks of elections. Last 
time when the first extension Bill can:~, 
his colleague, Mr. Chatterjee was 
speaking and I have got his speech 
with me. lIe said, • Go back 
to the people and get their 
mandate'. They also sometimes 
think of the mandate of the people, 
Is it that they want us to go for 
elections? Is it to get the mandate 
of the people? Or is It a ruse to 
see that the saboteurs in the coun-
try can be set at large so that his 
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policy of destroyin,gtbe bourgeois 
democraCJ' can be achieved? 

That is exactly their purpose. The 
I purpose is absolutely clear. 

ThE:')' speak of lIlBlldate. There-
fore, they too at times consider that 
by election there can be a mandate 
of the people. But do they accept 
the mandate of the people? In 1971 
we went to the people and got their 
mandate. But did you accept that 
the people gave Us our mandate, 
that the GovErnment of iBhar g.)t 
its mandate, that the Government of 
Gujarat got its mandate, that the 
Government of Kerala got its man-
date, that the people gave them their 
mandate? You are not prepared to 
concede that electiOn rf:Sult will be 
reflected in the mandate of the 
people. Then all your cry for election 
is only an exhibition of rank. rotten 
political hypocrisy and it is not for the 
mandate of the people. 

You never want the mandate of 
the people. If you concede that 
there is a mandate of the people. 
then what is your allegiance to the 

! mandate of the people? You repu-
diate the mandate of the people in 
this Parliament, you repudiated 
the mandate of the people in Gujarat. 

You repudiated the mandate of the 
people in Bihar. you repudiated the 
mandatE! of the people in Kerala 
Who rejected you and accepted the 

'United Front Zg the repository of 
their confidence and you carry for-
ward a campaign. You create unholy 
scenes here. You created a scene in 
Kerala which Mr. Chandrappan in 
his speech last time characterised as 

,'the chappal democracy' which you 
demonstrated there. 

You have wonderful friends to join 
hands with. You speak of mono-
polists. Who .re your comrades? Hlve 
you got the Communists of this coun-
try as your comrades? HaVel you got 
the soeIalists of this country as your 
~d.? . 

You have got your comrades in the 
Jana Sangh, RSS and the AnBnda 
Ma~g. Am I to take a new philoso-
phy that you are advocating that the 
RSS, Ananda Marg and the Jane 
Sangh are the true Marxist-Leninist 
democrats? Is that the socialism 
that you want Us to accept? You 
are JomIng hands with several of 
them and telling Us that there is 
monopoly capitalism here. Well, if 
monopoly-capitalism is there, you 
must fight, you must have the man-
liness to fight Us and them, even 
alone if need be. But speaking and 
basking under the sunshine of these 
illiterate_haunted partjes you are 
coming and telling uS what democra-
cy is, what progress is and what 
socialism is ! You are only vilifying 
the name Of Lenin and his corpse 
will turn in the grave if you are 
quoting Lenin in the Parliament of 
India. That is their past end that 
is their history. RejectE.\d by the 
people you are coming and telling 
us these things! 

What is it that brought the Emer-
gency in this country? Let Us look 
at it. 

There were two aspects. One is 
the positive aspect; the other is the 
constructively negative aspect. The 
constructively negative aspect is 
declaration of war sgainst the anti-
democrats of this country, against 
the anti-socials of this country. 
The marxist communist party has 
always been shielding the reactiona-
ries in this country. That is what 
they have always been doing. Who 
does not know what the position in 

the country was? It is writ large in 
the history. It is absolutely clear. 
Everything was cracking and you 
were succeeding in your attempt to 
smash what you call the bourgeois 
democracy but which according to us 
is the haven of the freedom of the 
people and democracy whiCh we 

want to defend. Therefore Emergen-
ey was declared. For what purpose? 
The PUTpOse was to put under mana-
cl.eI the persons who wanted to saba-
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tage democracy in this country. That 
was the negative purpQSe. Let us 
be very clear about it. And what 
happened? If we look into the j1li1s, 
who are therE!? Certainly some 
politicians are there. They have got 
to be there. Have you ever seen 
such large number of exploiters, 
blackmarketeers etC. being caught up 
under MISA and kept in jail? Have 
you ever seen it in this history of 
our country? You are speaking 
about the price rise and all that. 

The picture is very clear. What 
was the po:rition before the Emer-
gency? What is the position after 
the Emerg!!ncy? Has not the posi-
tion improved? Would you deny 
that the position has n~i improved? 
If you deny, that means, you are 
keeping your head duck in the soil 
and therefore you cannot see what 
is happening around you. May I a3k 
you a question? 

Am I to take you as a revolutionary 
party or not? In which history has a 
revolutionary party sunk in the way 
you are sinking today? You are acting 
cowardly certainly. Then why are you 
not leading the people against the 
Emergency? It is not because 'You do 
not ,,'ant it but you know that the 
people have learnt enough of you Rnd 
your call to the people will not be res-
ponded by them. You know it very 
well. Otherwise in the past 19 months 
or 20 months yOU would have let the 
people against what you call the posi-
tion of betrayal against the people of 
this country. You have faUed there. 
People are not with you. You are 
aware of that. That is the real posI-
tion. 

Then, what is the positive aspect? 
The positive aspect is this. The eco-
nomy must be strengthened. Discip-
line must he restored. National wheel 
must move forward. .The nation musf 
come by Itself. self-discipline must be 
instilled, !\nd our people like oneman, 
must stand up to the rest of the world 
and India must come forward to Its 
own, and must march forward. That 

was the positiVe aspect of it. Nobody 
except olle who has closed the windows 
of his heart to the realities would 
deny this. You say it has improved 
because the instrument with whiCh vou 
tried to smash the democratic a~pa
ratus, the butcher's aXE against the 
democratic structure of the country, 
has been taken away from you, and 
you have been disarmed for the time 
being. You want the butcher's axe 
back to destroy the democratic struc-
ture of this country. This is what has 
happened according to us. 

Now, therefore, the question comes 
to this. 

Now, that one year has gone by. 
Another year is to begin. Are we to 
restore the old position and put all 
these forces back so that they may 
rene", their attack against the demo-
cratic structure? It is not as if so 
long as Emergency is there, there shall 
be no election. Certainly not. Even 
in Emergency, there can be election. 
But the point is: whether ordering of 
an election will necessitate taking up 
certain steps which will give a new 
lease of life to the forces which now 
have been put under bridle, in their 
efforts to undermine the democracy. 
That is the question. Have those for_ 
ces, according to us, they have not 
been completely inactivised, not re-
thought their position and reformed 
themselves? If we feel that these 
forces will get a new lease to start 
~very where, then, we will be betray-
mg the people of this country and the 
democracy in this country. If '"' 
allow the enemy of democracy to have 
a new attack against these democratic 
forces, they are considerably to De puf 
under restraint. This is one thing that 
has to ,be considered. According to 
us, the forces have not disappeared. ,. 
They are still active and no rethinking 
has taken place. 

Look at the price front. The prices 
shot up very recently. And it was 
brought down again. How does the 
price shoot up? Not because. of any 
economic forces at all if it were so-buf 
because Government came with a de-
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claration that some stern me~sure5 
would be taken, if the prices did .n~t 
come down it came down. The pnc.l!I 

I shot UP on' an all-India ptane from 
Kashmir to Cape' Comorin. Govern-
ment came out with a declaration and 
took steps and SO the prices ~umped 
again. This shows that the pnces. are 
being manipulated; this also shows ·.hat 
the anti-national conspirators are st.ll 
active. This sho\\"s that their back-
bone has not been broken. This shows 
that the nation will have to be "are-
ful against these manipulators-these 
anti-democratic and anti-people 
forces. That IS one aspect of it. 

Emergency was being slightly loos-
ened; persons were being released. We 
know that quite a number of them are 
being released. What are they doil'g? 
What are they up to? We have infor-
mation that they are back to the old 
type of confabulation and conspiracy 
in order to renew their fight against the 
democratic forces in this country. 
Among them are the Jansangh and 
R.S.s. fellows. We know what is 
happening. Therefore have they re-
thought their pOEitiO'Il? Have they re-
considered their position? They are 
still in the era of half a century back 
speaking about bourgeois democracy. 
Do you want to take the blood of 
bourgeois democracy? Do you want 
us to allow that? Do you \\"ant to 
smash this democratic system so that 
it may germinate germs which will 

'corrode the basic structure of demo-
cracy? Do you want us to do that? So 
long, our assessment is that these for_ 
ces have not reformed themselves and 
have not come to the line of a demo-
cratic structure in the country. Till 
such time. the nation has got to be 
vigilant. Let us remember that after 
the second world war. many count."ies 
were liberated-a large number of 
them lost their democratic structure. 
India alone keeps its democratic struc-
ture and democratic form. Do you 
want to smash that democratic struc-
ture? So long as you try to protect 
such democratic structure, it is per-
fectly all right. That· continues to be 
there. Do You want to Smash it? . WI! 

intend to protect our democratic struc-
ture by putting ferices and trenches 
against that attack. Whoever tries to 
attack that, will be manacled and kept 
under restraint. 

Therefore, is it an affront to. defend 
the democratic structure which you 
want to smash? And this is what has 
happened. That has got to be .looked 
into. That is another aspect of It. So, 
the question is not \\'hether the eme~
gency must continue or not. That is 
not the question. It is not the ques-
tion whether in an emergency, eJec-
tions can take place or not. But ~he 
question is whether the forces which 
necessitated the emergency haVe been 
put under complete restraint or not. 
Well. Sir, according to me--I an; not 
speaking for my party here--and ac-
cording to my personal information. 
there is no other alterantive except 
this. Those persons who connived at 
the destruction of the democratic struc-
ture of the country must learn a lesson. 
They should reform themselves and 
come to the right path. So, if our 
democracy is to survive here, then the 
backbone of these evil forces must be 
broken. That has got to be done. 
There is no other alternative. Now, 
why do they want elections! As the 
Law Minister said. "Who can doubt 
that the people of this country will 
accept with an overwhelming majo-
rity the leadership of Smt. Indira 
Gandhi?" Look at the meetings she is 
addressing! Look at the meetings 
Shri Sanjay Gandhi is addressing! 
Look at the meetings which are being 
addresSed by the Congress leaders and 
the Ministers! And also look Ilt the 
meetings you people are trYing to 
address. It is not as if meetings are 
not being allOWed to be held. Let Mr. 
Samar Mukherjee come to Kerala and 
I can sho\\" him how Mr. Gopalan was 
going from place to place and address-
ing the meetings condemning the 42nd 
amendment to the Constitution. If the 
people do not gather at your meetings 
then we are not to be blamed. I am 
saying this if the result of the election 
is the question then this is the time 
for the Congress to go to the elections. 
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Why do you want to have electiolos? 

Do you expect to come to power and 
unseat us? It is not so. The purpose 
of your saying to hold the elections is 
not to unseat us but it is a camouflage 
behind which you want the status 
quo and anarchy to be restored in this 
country. Kindly remember we are 
also politicians. We know the interests 
of the people and, therefore, We stand 
by that. 

There is another slogan which our 
friends from the CPI will be raising. 
They ask us: Emergency is all right. 
Forces are still at large. We have got 
to be careful about them but conditions 
are not now bad and, as such, why not 
go to the people and get the mandate. 
This is a very tempting slogan they 
will be raising before us. I \\'as read_ 
ing Mr. Chandrappan's speech on the 
Kerala Bill wherein he said: 

"Conditions are goOd for the elec-
tions. The country is ready for .. lec-
tions. I am sure Congress party will 
definitely win." 

This is what he said. Well, Sir, there_ 
fore why not go to the people and get 
the mandate. This is a very tempting 
question. Sir, at this stage I am re-
minded of a parable which happened 
in the life of Jesus Christ. After his 
long fast he was taken to the pinnacle 
of the temple of Jerusalem and "sked, 
"Look at the multitude of the people 
down here. Why don't you make a 
jump? God wilJ send the angels to 
save you and also the people will be 
convinced about you." Jesus Christ 
said. "Don't tempt your God?" This 
is the reply whiCh he gave. Definitely 
if Christ had jumped angels would 
have come and held him up. No hurt 
w'Ould have come to him. Likewise. if 
we hold thE! elections certainly we will 
win. PeoPle will take us in their 
arms but the question is whether 
election prospects is the only issue 
involved in this because only then 
we should go to the polls. But 
that is not the issue involved. 
The isSUe involVed Is the repereua-
s:I0DII in fhe country.. What haP-

pens to the emergeftcy? Will the 
anti-democratic· fores not get a new 
lease? That is the question. We 
have got to look at it that way. 

If the CPI feels that all the dark 
. forces have gone, by all means we 
must think Of it. But if they agree 
that the dark forces are still strong. 
then the (:!Iller.gency which we had 
will have to continue for some time 
more. That is what I would say. 

One more point. We have 9.1S0 to 
take note of the positive aspects. 
These positive aspects of the emer-
gency will have to be consolidated. 
In the gains of the emergency, I will 
give number one priority to disarm-
ing of the anti-democratic forces, a 
thing which I have already empha-
sized. The next gain of ~he emer-
gency is discipline. Illcreoase in pro-
duction is another positive aspect. 
A sense of dedication that is there 
is on the positive side. A sense of 
self -confidence in the nation is on 
the positive side. Raising of the 
stature of the nation in th", interna-
tional world is another positive as-
pect. The capacity of the leader of 
the natiOn to spee.k out the feeling 
of the whole nation to the whole 
world and the whole world listening 
to her as if 60 crores of people wilo 
haVe performed a miracle are speak-
ing out to the. world-that is on 
the positiv.. side. These positive 
aspects have got to be consolidated. 
We had 27 years before the ~mer
gency: we have 9. period after the 
emergency of 18 or 19 months. Just 
make a comparison. The proOf of 
the pudding is In the eating. III 
these 19 months, the nation has made 
a progress as never before. That 
does not mean that the democratic 
process is to be smashed. If the 
democratic struMur.. goes, the natton 
will hoave no moorings at all. The 
democratic structure has got to re-
main. That is an article of facHlt 
with us. 

There Is another thing. Take BrJ;. 
tain's c.,. We knOw they do JICJt 
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lhave e. writtE:"n constitution. The 
[ienn of Parliament is five years. 
\They have no power to extend it. 
!But yet in the war period, they ex-
tended it. So by extending the period, 
the mandate of the people is not lost. 
:I'hey are also elected for a five year 
Period. But for certain reasons, they 
bad to extend the period. 

We have to take care of the in-
:terest of the people. Here the cor-
rect note was struck by Shri H. N. 
Mukerjee when he was speaking on 
a similar Bill last year. 

I SHRI 
rre): 
I 
I 

INDRAJIT GUPTA (Ali-
You are quoting Satan? 

SHRI C. M. STEPHEN: am 
quoting Shri H. N. Mukerjee. I 
1C0nsider him a great democrat. 
Therefore I am quoting him. He 

r· aid:"But 'the position has to be re-

conciled in the interest of the 
people becausEo' the danger is still 
there; the oongers whiCh call for 
the emergencY have still to be 
fought efficiently and for that rea-
sOn if you want extension of the 
life of the House of the People, 
after all it is a flea-bite. It is a 
drop in the ocean, to speak, so far 
as tim.. is concerned. Our people 
have inherited the idea of acquies-
cence in maintaining the status quo. 
The heavens "{auld not fall. But 
we have to justify ourselves to the 
people, tell them speCifically and 
earnestly that weare going to do 
these things objectively. If you do 
not, then we shall becomEo' the butt 
of ridicule and that would be bad, 
that would detract from the effi-
ciency of the struggle against neo-
fascism, the struggle for the achie-
vement of people's objective. 
Therefore, I would S9.Y that it is 
a great pity that Government 
does not come forward bEo'fore the 

I people with explanation of its 
intentions which would make 

'Sense . .. n 

They must explain the po8ition. I 
am explaining the position. 

SHRI INDRAJIT GUPTA: When 
was it made? 

SHRI C. M. STEPHEN: When the 
Bill was moved here last time. 

Therefore, the question is whe-
ther the forces are still active, 
whether those forces must not be 
fought, whether the neo-fascist for-
ces are still at large or not, whether 
they must be fought. If they are to 
be fought, ooension is called for, an 
extension which, according to :Shri 

H. N. Mukerjee, i~ only a fiea-bit. in 
the long time spectrum in which we 
we are functioning. Within thIS 
one year, the things done do Bot 
show that we could put them under 
full control. It is in this context we 
should view the specious suggestions 
made by the Marxist Communist 
Party. Th{,iy are still dreaming of 
the long struggle, dreaming of 
strikes, dreaming of sabotage, dream-
ing of smashing the bourgeois demo-
cracy. Bourgeois democracy may be 
according to them, but this is a clemo-
cracy by which we swear, for which 
we will give our blood. 

18 hrs. 

Whoever comes against it will 
have an axing at our hands and Is 
not going to be spared. That is the 
position. TherEo'fore, this is an "'ffort 
to defend democracy against enemies 
of democracy. Let it be known and 
let it be understood and there shall 
be no apology about it. Our assess-
ment is that the time has not come 
when the anti-democratic forces 
could be allowed to have a new 
lease of attack against the democratic 
structure. That has got to be res-
tored gradual)y. Gradually demo-
cracy has got to be strengthened, 
gradually thEo' gains of democracy 
have got to be consolidated, gradual-
ly the persons who are now descend-
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ing on democracy and oedraggling 
Of democracy must be brought to a 
sense of realism and back to the 
path of understanding of the demo-
cratic structure. In that spirit in a 
spirit of Service to the nation, in a 
spirit of a sense of realism, in a 
spirit of battlecry against timely 
democratic forces, in a sPirit of the 
manly defence of democracy which 
our forefathers in their struggle 
banded down to us, the spirit of the 
structure of the democracy must be 
protected against the aiti-democratic 

evil force, the detractors of the de-
mocracy, of the left and the right. 
We renew our pledge that democracv 
be strengthened and for that pu;-
pose, the elections be postponed SO 
that the gains of Emergency may 
continue. I support the Bill. 

18.02 hrs. 

The Lok Sabha then .adjourned tm 
Eleven of the Clock on Friday, No»-
ember, 5, 1976/Kartika 14, 1898 
(Saka). 
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